Order dated: 12.03.2012
CORAM:

Hon ble Shr O R Mohapatra, Member {Admn)

) é&t
tHon'bie Shrr A K. Pamak, Member{ fudl.)

teard Mr. R B Mohapatra, Ld. Counsel for the
appheant and Mr. RO Swam, Ld  Additional Standing
{Coumsel appearmg for the Respondents,

By fihng & memo dated 66 063 2012, Ld. Counsel
for the applicant brought to owr ne::iicefgrder dated 03,08 2009
whereunder the apphicani has already been promoted as
fncome Tax Inspector wvide Office Order No45/2000-10. In
view of this, Ld. Counse! for the apphcant wants to withdraw
this 2 A for Biling ;( a fresh .4 for anfedating ins
promotion. We allow this 3 A fo be withdrawn with hiberty
to file a fresh O.A. if so advised. Ld Counsel for the

apphicant subumts that he will file the same withm one month,

Copy of this order be gaven o the Ld. Counsel

for the apphoant.
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MEMBER {fudl) MEMBI

EK



